IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:04-02-2026

Date

04.02.2026

8011/2026(04.02.2026 ?232535025 AK RANA 2gder btd. 2026-01- lpprp > %S?aﬁ
8012/2026|04.02.2026 ?322535025 A MOHANTY o ordes bra. 2026-02- éi?a1
17 18)

8013/2026 (04.02.2026 ?2252;2025 JR BISWAL §§?RT g;der btd. 2026-02- lgp1p éifj?
8014/2026|04.02.2026 ?3253;2025 S BARIK %g?RT ordes bra. 2026-02- éifj?
8015/2026 (04.02.2026 ?2252;2025 G SAHOO %g?RT ggder btd. 2026-02- éifj?
8016/2026 (04.02.2026 ?ggzg;2025 T MISHRA §§?RT ggder btd. 2026-02= |pp11-2 éif;?
8017/202604.02.2026 ?5255;2025 i oo order bra. 2026-02= |parr-1 oes

MISHRA 17 '
8018/2026|04.02.2026 ?3@55;2025 A PANDA §§?RT ggder btd. 2026-02- |pp1p éif??
8019/202604.02.2026 ?5558;2025 P BEHERA %g?RT g;der btd. 2026-02- lpprpq éifj?
8020/202604.02.2026 23253;025 N SAHOO §§?RT order bra. 2026-02- éifj?
8023/202604.02.2026 §§g¥§626 L.D.SAHOO-A %g?RT g;der ptd. 2026-02- éifj?
8030/2026 (04.02.2026 ??;1/2024 D.SAMAL %g?RT g;der btd. 2026-01- eEAL éifg?
8034/2026(04.02.2026 §§3¥§;6 A.K.RANA %g?RT Qrder bra. 2026-01- éif??




0

1

2

3

4

5

6

7

8

COURT

WP (C) - Order Dtd. 9999-12- [WRIT (Seaf
8043/2026(04.02.2026 |1 o0 K PANDA gg. " ERANCH-1 o
COURT (Sea-
WP (C) - Order Dtd. 9999-12- |WRIT ©
8044/2026(04.02.2026 |y o) K JENA vo. |3] ERANCH-a |NO
25 37)
COURT (Sea-
WP (C) - Order Dtd. 2026-02- |[WRIT ©
8045/2026 (04.02.2026 |10, 0o R SETHI NO. |0} eeanci_ NO
25 10)
COURT (Sea-
WP (C) - Order Dtd. 2026-02- |[WRIT ©
8046/2026(04.02.2026 |10 ¢ R SETHI NO. |0} ERANCH-5 |NO
25 21)
COURT (Sea-
WP (C) - Order Dtd. 2026-02- |[WRIT ©
8047/2026(04.02.2026 |3 050 0 SAMAL No. o) rennciog NO
25 40)
B COURT o (Sea-
8048/202604.02.2026 |"E(C) K SAMAL No. |Order Dtd. 2026-02 No-
34297/2025 02
25 40)
COURT (Sea-
WP (C) - Order Dtd. 2026-02- ©
8050/2026(04.02.2026 |35 on )0 SAHOO No. |2 No
25 40)
COURT (Sea-
8051/202604.02.2026 |"E(C) P. DASH No. [Order Dtd. 2026-02 No-
3653/2026 03
25 40)
COURT
WP (C) - Order Dtd. 2026-02- |[WRIT (Sea:
8052/2026 (04.02.2026 |3 50000 K. DAS gg. 03 ERANCH-2 [Nes
COURT
WP (C) - Order Dtd. 2026-03- (Seaf
8053/2026(04.02.2026 |35 SAHOO gg. o R
COURT
WP (C) - Order Dtd. 2026-02- (Seaf
8054/2026(04.02.2026 |3, 00> BARTK gg. 03 Necg
COURT (Sea:
WP (C) - Order Dtd. 2026-02- |[WRIT ©
8055/2026 (04.02.2026 |3, 000, K. PANDA NO. |03 ERANCH-3 MO
23 33)
COURT (Sea:
8056/202604.02.2026 |"E(C) MALLICK No. [Order Dtd. 2026-03 No-
3343/2026 05
23 33)
WP (C) - COURT |0rder Dtd. 2026-02- |[WRIT (Sea
8057/2026(04.02.2026  |o2 000 0 MOHAPATRA vo. ¢ los R ANCH-7 22;
WP (C) - COURT |0Order Dtd. 2026-02- |[WRIT (Sea
8058/2026 |04.02.2026  |5o0."0 0 SAHOO wo. ¢ log R ANCH-2 Eg;
WP (C) - COURT |0rder Dtd. 2026-02- |[WRIT (Sea
8060/2026(04.02.2026 |3 0> M. SINGH o & lo3 R ANCH-S 28;
WP (C) - COURT |0rder Dtd. 2026-02- |[WRIT (Sea
8061/2026(04.02.2026 |3 =)0 M. SINGH vo. ¢ los R ANCH-4 ZZ;
WP (C) - COURT Order Dtd. 2026-02- |WRIT (Sea
8062/2026(04.02.2026 |gc 700 K. MALLICK w0 6 lo eRANCH-3 Mo

13)




0

1

2

3

4

WP (C) - COURT |Oorder Dtd. 2026-02- |[WRIT (Sea-
8063/2026(04.02.2026  |1coc h0oc|S. K. ROUTRAY o 6 loa RRANCH-1 [Neot
WP (C) - COURT |order Dtd. 2026-02- (Sea-
8064/2026(04.02.2026 |Zooo'- o [P. K. MISHRA o & lo Necs
WP (C) - COURT |Order Dtd. 2026-02- (Seaf
8065/2026(04.02.2026 |3 oo o M. MOHANTY o & lo3 Neod
WP (C) - COURT Order Dtd. 2026-02- (Seaf
8066/2026(04.02.2026 |3 -0 . |S. K. ROUT o & lo3 Neod
COURT (Sea-
WP (C) - Order Dtd. 2026-02- |[WRIT

8067/2026(04.02.2026  |/c,o") 0o IN.C. SINHA NO. |0} maNCHo5 [NO

23 22)
COURT (Sea-

WP (C) - Order Dtd. 2026-02- |[WRIT ©

8068/2026(04.02.2026 |3oo%,  [R. SETHI No. o9 arancao7 NO

23 48)
WP (C) - COURT Order Dtd. 2026-02- |WRIT (Sea

8069/2026(04.02.2026 |go o . |I.PANDA o & los R ANCH-7 EZ;
WP (C) - COURT |Order Dtd. 2026-02- |WRIT (Sea

8070/2026(04.02.2026 | /g, c)oo . [P. K. MISHRA wo. € loa R ANCH-8 gg;
WP (C) - COURT |Oorder Dtd. 2026-02- |[WRIT (Sea-
8071/202604.02.2026 |, 5,77 /905 |T- BAG NO. 6 (02 BRANCH-2 |No-7
WP (C) - COURT Order Dtd. 2026-02- |WRIT (Sea’

8072/2026(04.02.2026 |3, o |G. SAHOO vo. 6 los R ANCH-G gg;
WP (C) - COURT |0rder Dtd. 2026-02- (Sea

8073/2026(04.02.2026 |20 - L. MOHANTY vo. 6 los gg;
WP (C) - COURT |Oorder Dtd. 2026-02- |[WRIT (Sea:
8074/2026(04.02.2026  |yg0c)0 0, M. NAYAK o & lo ERANCH-7 [Nees
(Sea-

WP (C) - COURT WRIT ©

8075/2026(04.02.2026 |3, ,=%> . [D. BISWAL o6 RANCH- gg)
WP (C) - COURT |0rder Dtd. 2026-01- (Sea

8076/2026(04.02.2026 |3 )" |D. BISWAL o 6130 g;;
WP (C) - COURT |Order Dtd. 2026-02- |[WRIT (Sea

8077/2026(04.02.2026  |zooo) . |B. MOHAPATRA wo. € loa R ANCH-3 gg;
WP (C) - COURT [0Order Dtd. 2026-01- (Sea

8078/2026(04.02.2026 |3 007, oo K. BISWAL wo. 6130 23;
WP (C) - COURT [0rder Dtd. 2026-01- (Sea

8079/2026(04.02.2026 |y, |S. K. SUNDARA o 6 l2s gg;
WP (C) - COURT Order Dtd. 9999-12- |WRIT (Seal

8080/2026 |04.02.2026 |3 00 o0, |D. K. BEHERA vo. 6 la1 R ANCH-8 zi;
COURT (Sea-

WP (C) - Order Dtd. 2026-03- [WRIT

8081/2026(04.02.2026 |32 o B. SAHOO T o ERaNCH-g |NO

12 35)
WP (C) - COURT |order Dtd. 2026-03- |[WRIT (Sea-

8082/2026(04.02.2026  |Z 2o B. SAHOO o log ERANCH—6 e
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| 12 35)
COURT (Sea
WP (C) - Order Dtd. 2026-03- WRIT _
8083/2026(04.02.2026 30220 |B. SAHOO no. | arancig NO
12 35)
COURT (Sea-
WP (C) - Order Dtd. 2026-02- |WRIT ©
8084/202604.02.2026 |20 > o K. C. PANDA no. |2 aranch3 No
12 33)
COURT (Sea-
8085/202604.02.2026 |"E(C) C. SAHU No. [Order Dtd. 2026-02 No-
32981/2025 02
12 33)
] COURT o (Sea
8086/202604.02.2026 |"F(C) C. SAHU No. [Order Dbtd. 2026-02 No-
31191/2025 02
12 33)
COURT (Sea-
WP (C) - B. R. Order Dtd. 2026-02- -
8087/2026(04.02.2026 |3 o> | e no. |2 No
12 33)
COURT (Sea-
WP (C) - Order Dtd. 2026-02- |WRIT ©
8088/202604.02.2026 |37 )" |S.K.PRADHAN no. | ranci-3 NO
12 33)
COURT (Sea:
WP (C) - Order Dtd. 2026-04- |WRIT ©
8089/202604.02.2026 |2, 007 |J. SAHOO NO. |oc aranciog NO
12 35)
COURT (Sea-
8090/2026(04.02.2026 |CONTC D K MOHANTY No. Order Dtd. 2026-02 No-
144/2026 03
12 35)
COURT (Sea
WP (C) - Order Dtd. 2026-02— |WRIT ©
8091/202604.02.2026 |3, )" | K PADHIARY no. |} ranci_g NO
12 35)
i} COURT o (Sea:
8092/202604.02.2026 |CONTC D K MOHANTY No. [Order Dtd. 2026-02 No-
145/2026 03
12 35)
COURT
WP (C) — Order Dtd. 2026-02- WRIT (Sea
8093/2026(04.02.2026 |3’ o [R.SAHOO Tg. 05 EANCH-1 INed
WP (C) - COURT |Order Dtd. 2026-02- (Sea:
8094/2026(04.02.2026 |o. >0, (G.C.JIENA wo. 110 heca
CONTC— GANESH COURT |Order Dtd. 2026-02- (Sea:
8095/2026104.02.2026 3268/2024 |CHANDRA JENA NO. 1 02 No-4
WP (C) — COURT |Order Dtd. 2026-02- |WRIT (Sea-
8096/2026(04.02.2026 |30 070 M.R.BARIK vo. 1 o3 rANCH-1 Neea
CRLMC- COURT |Order Dtd. 2026-02- |CRIMINAL (Sea-
8098/2026(04.02.2026 |c2o oo [P.K.JENA o, 1 los ise e
WP (C) - COURT |Order Dtd. 2026-02- |WRIT (Seal
8099/2026(04.02.2026 |3 00”0, [B. SAMAL o, 1 log R ANCHS 28;
CONTC- YASHABANTA COURT |Order Dtd. 2026-02- (Seal
8100/2026(04.02.2026 | oootn oo |0 o, 1 los 28;
WP (C) - COURT |Order Dtd. 2026-02- |[WRIT (Seal
8101/2026(04.02.2026 | /o0 o |D. SAMAL vo. 1 los R ANCHS 22;
BLAPL- COURT |Order Dtd. 2026-02- (Sea-
8102/202604.02.2026 |0 |AK ROUT vo. 1 loz s




1

2

3

7

8 [8124/2026 [04.

42)

(Sea
CONTC- COURT |Order Dtd. 2026-02-
8103/2026(04.02.2026 |00~ . M.PATI wo. 103 Z;;
BLAPL- COURT |Order Dtd. 2026-02- (Sea
8104/2026(04.02.2026  |/"o¢" )0 o |S BARIK v 1lo3 E;;
CONTC- M/S PRATAP COURT Order Dtd. 2026-02- (Sea
8105/2026104.02.2026 1,50 7056 |KUMAR BEHERA NO. 1 /03 ﬁg;
BLAPL- COURT |Order Dtd. 2026-02- ~ (Sea
8106/2026(04.02.2026 | /;7'0>" ) o MR SAHOO v 1lo3 BATL-1 Moo
COURT (Sea
WP (C) - Order Dtd. 2026-02- |WRIT ©
8107/2026|04.02.2026 |, 33", - |P.BEHERA No. 2| % eenncH_7 NO
OLD 10)
COURT (Sea-
8108/2026 04.02.2026 ZST32026 D K MOHANTY NO. 2 g;der Ptd. 2026-02 No-
OLD 10)
COURT (Sea
WP (C) - Order Dtd. 2026-02- [WRIT ©
8109/2026(04.02.2026  [;222)7 0 |P.K.MOHANTY No. 2 | % ERANCH-5 |NO
OLD 32)
COURT (Sea
WP (C) - JYOTIPRAKASH Order Dtd. 2026-02- |WRIT ©
8110/2026(04.02.2026 |y, 0 oo s No. 2 | % eenncH_3 NO
OLD 28)
COURT (Sea-
8111/2026(04.02.2026 gii§;/2025 B.SAMAL NO. 2 g;der btd. 2026-02 No-
OLD 28)
COURT (Sea
WP (C) - Order Dtd. 2026-02- [WRIT ©
8112/2026 (04.02.2026  |7552)° 0, IN.K.ROUT NO. 2|0} RANCH-g |NO
OLD 43)
COURT (Sea-
8113/2026|04.02.2026 |'E(C) H.K.MOHANTA No. o Order Dtd. 2026-02 No-
33014/2025 03
OLD 43)
COURT (Sea-
WP (C) - Order Dtd. 2026-02- |WRIT ©
8115/2026 (04.02.2026  |35.7 0. K MOHAPATRA NO. 2|0} RANCH-2 |NO
OLD 45)
6117/2026 |04 022026 [WB(C)~ & MOHAPATRA COURT Order Dtd. 2026-02- [WRIT éifa1
e 31538/2025|°° NO. 1 (03 BRANCH-5 |7
WRIT (Sen
WP (C) - COURT Order Dtd. 2026-02- |BRANCH ©
8118/2026/04.02.2026 12247/2025 N K ROUT No. 1103 (DIVISION TiO)
BENCH-2)
WP (C) - COURT [0Order Dtd. 2026-02- (Sea
8119/2026/04.02.2026 31541/2025 B.MOHAPATRA No. 1103 No-
110)
WP (C) - SAROJ KUMAR COURT Order Dtd. 2026-02- (Sea
8121/2026104.02.2026  |-50 5056 |paRTDA NO. 1 (03 Tia)
WP (C) - PRADEEP COURT |Order Dtd. 2026-02- (Sea
8122/2026104.02.2026  |,300 5056 |BEHERA NO. 1 (03 Tia)
02.2026 |WP(C)- M R ROUTRAY (COURT |Order Dtd. 2026-02- (Sea:




2439/2026 NO. 1 /03 No-
110)
WP (C) - COURT Order Dtd. 2026-02- (Sea
8126/2026(04.02.2026 |5 5., [DEBARAJ SAHOO vo. 1 los No-
110)
WP (C) - SAROJ KUMAR COURT Order Dtd. 2026-02- |WRIT (Sea
8128/2026104.02.2026 |53, 5056 |paRIDA NO. 1 03 BRANCH-8 gg;
WP (C) - PRADEEP COURT |Order Dtd. 2026-02- (Sea’
8130/2026104.02.2026 1,51 /5056 |BEHERA NO. 1 /03 gg;
WP (C) - SARAT KU COURT |Order Dtd. 2026-02- |[WRIT (Sea’
8132/2026104.02.2026 13115056 |pRADHAN NO. 1 03 BRANCH-3 22;
WP (C) - COURT |0rder Dtd. 2026-02- |[WRIT (Sea
8134/2026(04.02.2026 |55 4" o0, [A K BEHERA vo. 1 lo3 R ANCH-4 T?;
WP (C) - COURT |0rder Dtd. 2026-02- |[WRIT (Sea
8135/2026 (04.02.2026 |3 5050, |C R NAYAK vo. 1lo3 R ANCH-2 gg;
CRLREV- COURT |Order Dtd. 2026-02- |CRIMINAL |(Sea:
8139/2026(04.02.2026 |17, >7o [R.K.DEHURY vo. 1 loz N
CRLREV- COURT |Order Dtd. 2026-02- |CRIMINAL |(Sea:
8141/2026(04.02.2026 |7, 7o  [R.K.DEHURY vo. 1 loz omvisIon INod
COURT
ABLAPL- Order Dtd. 2026-02- (Seaf
8143/2026(04.02.2026 [ /"~ [DP DASH TS. 03 Neca
COURT
ABLAPL- Order Dtd. 2026-01- (Sea-
8145/2026(04.02.2026 (o> [B.S.SWAIN TS. o8 RE
COURT
WP (C) — A. K. Order Dtd. 2026-02- (Sea
8156/2026104.02.2026 1351, /5026 |SRICHANDAN o0 oz No-4'
COURT
BLAPL- Order Dtd. 2026-02- (Seaf
8161/2026(04.02.2026 |/ 'o~"»0 |B. R. DALAI TS. o Neoa
COURT
FAO- Order Dtd. 2026-02- (Sea-
8162/2026(04.02.2026 |. 27,0 . |J. DEHURY TS. 05 R
COURT
WP (C) - K. C. Order Dtd. 2026-02- [WRIT (Seaf
8163/2026104.02.2026 151 co'h056 |TRIPATHY gg' 02 BRANCH-1 |No-4
COURT
CRLMC- Order Dtd. 2026-02- (Sea
8172/2026(04.02.2026 4397/2025 |J-R-PUROHIT gg. 02 No—4
COURT
CONTC- Order Dtd. 2026-01- (Sea
8174/2026|04.02.2026 | />, |K.C.PANDA gg. 30 R
COURT
CMP- Order Dtd. 2026-01- (Seaf
8175/2026 |04.02.2026 |70 K.C.PANDA gg. 25 R
WA- COURT |Order Dtd. 9999-12- (Sea
8176/2026 |04.02.2026  |Joo0 oo, |J.D.MUDULI il et R




24 [8194/2026 [04.

25

COURT
CONTC- Order Dtd. 2026-01- (Seaf
8177/2026(04.02.2026 |2 "~ .MOHANTY gg. 30 Noea
COURT
CMP- Order Dtd. 9999-12- (Sea
8178/2026(04.02.2026 | S 00 50, |A.PATTANAIK NO. 2 |37 Noea
OLD
COURT
WA- Order Dtd. 2026-02- (Seaf
8179/2026(04.02.2026 | /o0 s oq,s |T-SWAIN NO. 2 | o N
OLD
COURT
CRLMC- Order Dtd. 2026-02- (Seaf
8180/2026(04.02.2026  |Z.S07) o [P.K.JENA NO. 2| Noea
OLD
COURT
CMP- Order Dtd. 2026-01- (Seaf
8181/2026(04.02.2026 [ o) .K.MOHANTA NO. 2 |3g Neea
OLD
COURT
CMP- Order Dtd. 2026-02- (Sea-
8182/2026(04.02.2026 |0, oo,c (G- SUNDARA NO. 2 | 7 Noa
OLD
COURT
CMP- Order Dtd. 2026-02- (Sea-
8183/2026(04.02.2026 | . SAHOO NO. 2 |0 Ned
OLD
COURT
CMP- Order Dtd. 2026-02- (Seaf
8184/2026(04.02.2026 |/ 0000 .MOHANTY NO. 2 |0, Neea
OLD
COURT
FAO- Order Dtd. 2026-02- (Sea-
8185/2026(04.02.2026 |, 0 o 0oc .PARIDA NO. 2|7 Noa
OLD
COURT
FAO- Order Dtd. 2026-02- (Sea-
8186/2026(04.02.2026 |o o 0. .K.PARIDA NO. 2 |0, Neoa
OLD
COURT MISC.
8187/2026(04.02.2026 1067 . SWAIN No. 2 |J*der Dtd. 20267027 lapppar | 1Sed
OLD SEC. o7
COURT MISC.
8188/202604.02.2026 ;00 . SWAIN No. 2 [0Pder Drd. 20267027 lapppay | (e
OLD SEC. o7
COURT
CMP- Order Dtd. 2026-01- (Seaf
8189/2026(04.02.2026 2.0 0. . SAHOO NO. 2 | o Noes
OLD
COURT
CONTC- Order Dtd. 2026-01- (Seaf
8190/2026(04.02.2026 | o0 0 o .LENKA NO. 2|2 Noos
OLD
COURT
CONTC- Order Dtd. 2026-01- (Sea:
8191/2026(04.02.2026 |0 o .K.SAHOO NO. 2 |3 Noes
OLD
COURT
CONTC- Order Dtd. 2026-01- (Seaf
8192/2026|04.02.2026  |Z 0 o0 . .K.SAHOO NO. 2 |34 Noes
OLD
COURT
CONTC- Order Dtd. 2026-01- (Seaf
8193/2026(04.02.2026 |, 10 20 o .D.PANDA NO. 2 |3 Noos
OLD
02.2026  |CONTC- .DAS ICOURT |Order Dtd. 2026-01- |[CONTEMPT |(Sea




42 [8212/2026 [04.

429/2026 NO. 2 [30 No-5
OLD
COURT
8195/2026(04.02.2026 |CET A.MOHANTY No. p [0rder Dtd. 2026-01- (Sea
76/2026 29 No-5
OLD
COURT
8196/2026(04.02.2026 |CMET A.K.BEHERA No. p [Order Dtd. 2026-01- (Sea
49/2026 29 No-5
OLD
COURT
CMP- Order Dtd. 2026-01- (Seaf
8197/202604.02.2026 |So o7, oo |T.K.MOHANTY No. 2 [ oL
OLD
COURT
CRLMC- Order Dtd. 2026-02- (Sea:
8198/2026(04.02.2026 |05 v TsHRA No. 2 27 oes
OLD
COURT
CRLMC- Order Dtd. 2026-02- (Seaf
8199/202604.02.2026 (S N0 . |B.R.DALAT No. 2 27 e
OLD
COURT
FAO- Order Dtd. 2026-03- (Sea-
8200/202604.02.2026 |0, o |S.K.SAHOO gg. o el
COURT
FAO- Order Dtd. 2026-03- (Seaf
8201/2026(04.02.2026 [c207, . |S.K.SAHOO gg. o R
COURT MISC.
8202/2026(04.02.2026 |FAO-5/2026 |P.K.BARIK No. Order Dtd. 2026-03- |\ pppap (Sea
24 No-5
23 SEC.
COURT
WP (C) - Order Dtd. 2026-02- (Sea-
8203/202604.02.2026 |1/ (5)° [P, K. LENKA gg. o el
COURT MISC.
8204/2026(04.02.2026 |FAO-2/2026 [K.SAHOO No. order Dtd. 2026-03- |, pppap (Sea
24 No-5
23 SEC.
COURT (Sea-
WP (C) - Order Dtd. 2026-02- [WRIT °
8205/202604.02.2026 ;0 - |s. MALLIK no. 7 N mcrs [N
23 33)
COURT
CRLMC- Order Dtd. 2026-02- |CRIMINAL (Sea-
8206/2026(04.02.2026 -2 IS DAs No. 2 (7f e e
OLD
WRIT
COURT (Sea-
WP (C) - Order Dtd. 2026-02- |BRANCH ©
8207/2026(04.02.2026 )0 (0)° D sawAL ggb 2 |o% orvTSTON TTO)
BENCH-2)
CRLMC— COURT [0Order Dtd. 2026-02- (Sea
8208/202604.02.2026 S5 UCC . |P.K.BARTK S s No-
110)
CRLMC- COURT |Order Dtd. 2026-02- (Sea
8209/202604.02.2026 S U0 o R.R.NAYAK | hos No-
110)
WP (C) - COURT |Order Dtd. 2026-02- |[WRIT (Sea-
8210/2026(04.02.2026 |- 15)° b sawar S Fos R e
CRLMC- COURT |Order Dtd. 2026-02- (Sea-
8211/202604.02.2026 |3, "0 |A.MOHANTY e 5 e
02.2026 |WP(C)- D. SAMAL (COURT |Order Dtd. 2026-02- |WRIT (Sea:




2986/2026 NO. 603 BRANCH-3 |No-
33)
CRLMC- COURT |Order Dtd. 2026-02- |CRIMINAL |(Sea:
8213/2026(04.02.2026 |35~ 0 . |S.K.PRADHAN wo. ¢ los s gecs
WP (C) - COURT Order Dtd. 2026-02- |WRIT (Sea
8214/2026(04.02.2026 |)coc)> . |D. SAMAL o & los RANCH3 gg;
CRLA- COURT Order Dtd. 2026-03- (Sea
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8341/2026|04.02.2026 17277/2022 B K DAS GENERAL Entire Document BRANCH-4 Ts)
WP (C) - PRAHALLAD Order Dtd. 2026-01- [WRIT (Sea
8342/2026104.02.2026  |31566/5025 [cHANDRA DAs | CCNERAL 29 BRANCH-8 IZCZ’)‘
CONTC- ARUPANANDA Order Dtd. 2026-01- (Sea
8344/2026104.02.2026 344/2026 COSWAMY GENERAL 5 Zg;
RVWPET- PRAHALLAD Order Dtd. 2026-01- (Sea
8347/2026104.02.2026 8/2026 CHANDRA DAS GENERAL 29 22;
94 (8352/202604.02.2026  |CONTC- ARUPANANDA  |GENERAL | Order Dtd. 2026-01- | (Sea:




348/2026 |GOSWAMY 22 No-

42)
CONTC- ARUPANANDA Order Dtd. 2026-01- (Sea

8353/2026104.02.2026 342/2026 COSWAMY GENERAL 5 Eg;
CONTC- ARUPANANDA Order Dtd. 2026-01- (Sea

8354/2026104.02.2026 346/2026 GOSWAMY GENERAL 59 Eg;
CONTC- ARUPANANDA Order Dtd. 2026-01- (Sea:
8355/2026104.02.2026 347/2026 COSWAMY GENERAL 55 CONTEMPT No-3
CONTC- ARUPANANDA Order Dtd. 2026-01- (Sea:
8356/2026104.02.2026 329/2026 GOSWAMY GENERAL 55 No-3
CONTC- ARUPANANDA Order Dtd. 2026-01- (Sea:
8357/2026104.02.2026 349/2026 COSWAMY GENERAL 29 No-3
CONTC- ARUPANANDA Order Dtd. 2026-01- (Sea:
8358/2026104.02.2026 354/2026 COSWAMY GENERAL 30 No-3
FAO- MANOJ KUMAR Order Dtd. 2025-04- [NISC- (Sea:
8359/2026104.02.2026 |07 000 | GENERAL 30 APPEAL Moo

SEC.

CONTC- ARUPANANDA Order Dtd. 2026-01- (Sea:
8360/2026104.02.2026 355/2026 GOSWAMY GENERAL 30 No-2
CONTC- ARUPANANDA Order Dtd. 2026-01- (Sea:
8368/2026(04.02.2026 | S0 o0 LD GENERAL 30 CONTEMPT | ~~¢
CONTC- ARUPANANDA Order Dtd. 2026-01- (Sea:
8372/2026(04.02.2026 | S0 20 LD GENERAL 30 CONTEMPT | °~3
CONTC- ARUPANANDA Order Dtd. 2026-01- (Sea:
8380/2026104.02.2026 357/2026 COSWAMY GENERAL 30 No-3
BLAPL- . (Sea:
8401/2026104.02.2026 20661/2014 B K DAS GENERAL Entire Document No-3
CMP- Order Dtd. 2025-12- [WRIT (Sea

8144/2026(04.02.2026 | o7 0., |YASHOBANT DAS GENERAL >3 ERANCH-3 gg;
CRLMC- HIMANSHU KUMR . . CRIMINAL |(Sea:
8146/2026104.02.2026 611/2024 BHOL GENERAL Affidavit MISC No-1
BLAPL- Order Dtd. 2026-02- (Seaf
8147/2026104.02.2026 10093/2025 A. K. MOHANTY GENERAL 03 No-1
WP (C) — Order Dtd. 2026-02- (Sea
8148/2026(04.02.2026 |3, 000, |A. K. MOHANTY GENERAL 03 N
WP (C) - SOUBHAGYA Order Dtd. 2026-01- |[WRIT (Sea:
8149/2026104.02.2026 1555/2026 |LAXMI PRUSTY GENERAL 20Petition, Annexure, BRANCH-2 |No-7
ABLAPL- Order Dtd. 2026-02- (Sea-
8150/2026(04.02.2026 740/2026 B+ N- SRHU GENERAL 04 No—7
ABLAPL- Order Dtd. 2026-02- (Sea-
8151/202604.02.2026 176/2026 B. N. SAHU GENERAL 03 No-7
BLAPL- SATYANARAYAN Order Dtd. 2026-02- (Sea:
8152/2026104.02.2026 13652/2025 MISHRA GENERAL 02 No-7
WP (C) - Order Dtd. 2026-01- |WRIT (Sea

8155/2026104.02.2026 37216/2025 K SAHOO GENERAL g BRANCH-7 Tg;
MATA- Judgement Dtd. 2026- (Sear

8157/2026(04.02.2026 | S0 . |PK LENKA GENERAL 0905 No-

10)




(Seaf

WP (C) - Order Dtd. 2026-01- [WRIT ©
8158/2026(04.02.2026 |g. oo . D SWAIN GENERAL 05 R ANCH- gg)
ABLAPL- Order Dtd. 2026-02- (Sea
8159/2026/04.02.2026 13739/2025 B SINGH GENERAL 03 1;;)—
WP (C) - Order Dtd. 2025-12- [WRIT (Seaf
8160/2026(04.02.2026 |11 o>,y |G JAYASINGH |GENERAL e ERANCH-2 [Neeo
ABLAPL- Order Dtd. 2026-02- (Sea
8164/2026(04.02.2026 G JAYASINGH |GENERAL : BATL-1 No-
691/2026 03 e
(Sea-
WA- Order Dtd. 2026-01-
8165/2026(04.02.2026 |)o>c .., |SK SUNDARA  |GENERAL o5 Tg;
_ Ao (Sea
8166/2026(04.02.2026 | RK BARIK GENERAL Order Dtd. 2026-02 No-
220/2026 03 e
CONTC- (Sea’
8167/2026(04.02.2026 N ROUT GENERAL Affidavit No-
1026/2013 e
WP (C) - Order Dtd. 2026-01- [WRIT (Sea
8168/2026 (04.02.2026 |7 o 050, (G SUNDARAY GENERAL s R ANCH-2 zg;
CRLMC- Order Dtd. 2026-01- (Sea
8169/2026(04.02.2026 G SUNDARAY GENERAL : No-
5490/2025 12 s
WP (C) - Order Dtd. 2026-02- [WRIT (Sea’
8170/2026(04.02.2026  |3c, 200, . |B LENKA GENERAL 05 R ANCHS gi;
ABLAPL- DIGAMBAR Order Dtd. 2026-02- B (Sea-
8171/2026(04.02.2026 (o /oooc  |smpur GENERAL 05 BATIL-2 R
WRIT
WP (C) - Order Dtd. 2026-01- |BRANCH (Sea’
8173/2026 (04.02.2026 |5, 4 50,1 [GC BARIK GENERAL e (DIVISTON ng)
BENCH-1)
ABLAPL- Order Dtd. 2025-05- (Sea
8238/2026(04.02.2026 AK MOHANTY GENERAL : No-
5563/2025 23
106)
CRLA- Order Dtd. 2026-01- (Sea
8239/2026(04.02.2026 AK MOHANTY GENERAL : No-
1044/2025 30
106)
WP (C) - Order Dtd. 2010-01- (Sea
8240/2026(04.02.2026 |5 2507000 MR BARIK GENERAL 2 No-
106)
WP (C) - Order Dtd. 2026-01- [WRIT (Seal
8241/2026(04.02.2026 |3 >" . |K DAS GENERAL 30 R ANCH-4 EZJ
WP (C) - Order Dtd. 2025-11- (Sea
8242/2026(04.02.2026  |32,507 0 BB MALLICK GENERAL o ZZ;
WP (C) - Order Dtd. 2026-02- (Sea
8243/2026(04.02.2026 |y 200, MK PANI GENERAL 03 No-

46)




(Seaf

WP (C) - Order Dtd. 2024-11- |[WRIT ©

8244/2026(04.02.2026 S 00", . |S BARIK GENERAL o R ANCHG gz)
CRMC- Order Dtd. 2005-07- (Sea

8245/2026(04.02.2026 |/ 00,00, T RAMAN GENERAL 50 gz;
RVWPET- Petition With CIVIL (Sea-
8246/2026(04.02.2026 |/, 00 DP SWAIN GENERAL o REVISTON INaee
RSA- Order Dtd. 2026-02- |SECOND (Sea
8247/2026(04.02.2026  [,0" >0 . |M ROUT GENERAL 01 oPPEAL  Nee3
CRLMP- Order Dtd. 2025-12- (Sea-
8248/2026(04.02.2026 |-, > . LAXMAN BHOI |GENERAL 3 R
WP (C) - Order Dtd. 2026-01- |[WRIT (Sea
8249/2026(04.02.2026 |- o' o |BD BESEL GENERAL o ERANCH-2 e
WP (C) - Order Dtd. 2026-01- [WRIT (Sea

8250/2026(04.02.2026 |g 2700, o |S SAMAL GENERAL b R ANCH-S 23;
We (C) - Order Dtd. 2026-01- |WRIT (Sea’

8251/2026(04.02.2026  |go0 7)o |S SAMAL GENERAL o5 R ANCH-7 ﬁi;
BLAPL- Order Dtd. 2014-07- (Sea’

8252/2026(04.02.2026 S CHOUDHURY |GENERAL : No-

962/2014 10 1)
CRLMC- Order Dtd. 2023-03- |CRIMINAL |(Sea:
8253/2026(04.02.2026 |, o7, |S CHOUDHURY |GENERAL o8 s R
CRLMC- Order Dtd. 2015-05- (Sea-
8254/2026 (04.02.2026 | ,,2g7> . . |S CHOUDHURY |GENERAL Y Nece
WP (C) - Order Dtd. 2025-11- (Sea-
8255/2026(04.02.2026 |3, "), |S CHOUDHURY |GENERAL o Noee
CONTC- Order Dtd. 2022-04- (Sea
8256/2026 (04.02.2026  |T500 5, |G ROUT GENERAL 0l CONTEMPT | °°7
Order Dtd. 2018-04- (Seaf

WP (C) - S ) WRIT ©

8257/2026(04.02.2026  [,o, )0 .o |G ROUT GENERAL 04Petition With aranciog NO

Annexures, 40)
ABLAPL- Order Dtd. 2026-02- (Sea

8258/2026(04.02.2026 SR PATTANAIK |GENERAL : BATL-1 No-

726/2026 04 1)
WP (C) - Order Dtd. 2026-02- [WRIT (Sea

8259/2026(04.02.2026 |35, |S DASH GENERAL 0l R ANCH-8 28;
WP (C) - Order Dtd. 2026-02- [WRIT (Seaf
8260/2026 |04.02.2026 |1, 1), |S DASH GENERAL 01 ERANCH-1 INoes
WP (C) - Order Dtd. 2026-02- [WRIT (Sea

8261/2026(04.02.2026 |15520° 0, |S DASH GENERAL 01 R ANCH-S gi;
WP (C) - Order Dtd. 2026-02- |[WRIT (Sea-
8262/2026(04.02.2026 |15 > |S DASH GENERAL 0l ERANCH-2 e
CRLREV- Order Dtd. 2026-02- (Sea-
8263/2026(04.02.2026 |20 JR NAYAK GENERAL 03 Noee
WP (C) - Order Dtd. 2025-12- [WRIT (Sea

8264/2026(04.02.2026 |1 c1") oM NAYAK GENERAL 0 ERANCH-4 [NO-

38)




(Sea
WP (C) - Order Dtd. 2025-12- -
56 8265/2026 (04.02.2026 5o 00,70, [PK SAHU GENERAL s gg)
SA- Order Dtd. 2025-01- |SECOND (Seaf
57 8266/202604.02.2026 |7 14, |PK BEHERA GENERAL DTEntire Order, ooomaL e
WRIT (sea
WP (C) - Order Dtd. 2026-02- |BRANCH ©
58 8361/202604.02.2026  |1gras7 0, (L SAHOO GENERAL 0l (DTVTSTON TEO)
BENCH-3)
WP (C) - Order Dtd. 2026-02- (Sea
59 18362/2026(04.02.2026 PN NAYAK GENERAL . No-
2676/2026 03
120)
WP (C) - Order Dtd. 2026-02- [WRIT (Seaf
60 8363/2026(04.02.2026 |15 5% o SR PATTANAIK |GENERAL 05 ERANCH-1 Noed
WP (C) - Order Dtd. 2026-01- |WRIT (Sea-
61 8364/202604.02.2026 |50, 0 |S PATTANAIK |GENERAL o0 ERANCH-1 o3
WP (C) - ASHOK KUMAR Order Dtd. 2026-02- (Sea-
62 8365/202604.02.2026 |35 0, [p S GENERAL 03 Neos
WP (C) - ASHOK KUMAR Order Dtd. 2026-02- [WRIT (Sea’
63 8366/202604.02.2026 |50 oo L GENERAL 03 R ANCH-€ gg;
oJc- Judgement Dtd. 1991- (Sea
64 8367/202604.02.2026 | J%00 g0 [P LENKA GENERAL D0i T Ammestie. gg;
WRIT
WP (C) - Order Dtd. 2023-08- |BRANCH (Sea’
65 8369/2026 04.02.2026  |g0 2% . M MOHANTY GENERAL 01 (DIVISTON ng)
BENCH-1)
CRLMC- Order Dtd. 2015-03- (Sea
66 18370/2026(04.02.2026 DK DAS GENERAL : No-
401/2015 25
106)
WP (C) - Order Dtd. 2026-02- (Sea
67 18371/2026(04.02.2026 MK JENA GENERAL : No-
3127/2026 02
106)
WRIT
WP (C) - Order Dtd. 2026-02- |BRANCH (Seal
68 8373/2026 04.02.2026  |30000 oo |SS PRADHAN GENERAL 0l (DIVISTON Ti;)
BENCH-2)
BLAPL- Order Dtd. 2026-02- (Sea
69 18375/2026(04.02.2026 SS PRADHAN GENERAL : BATL-1 No-
10454/2025 04 e
ABLAPL- DEBASISH Order Dtd. 2026-02- (Sea
70 8376/202604.02.2026 | o200 [P GENERAL 03 BATL-2 T?;
WP (C) - Order Dtd. 2026-01- |WRIT (Seaf
71 8377/2026(04.02.2026 |15, o [R SAHOO GENERAL s ERANCH-2 o
72 18378/2026 104.02.2026 |"E(C)- BK DAS GENERAL Séiiiiiiig ;Sii_OZ_ (Sea
He 19353/2018 No-6
Annexures,
) -11- 1
73 18379/2026 04.02.2026 "2 (C)- BK DAS GENERAL g??ii'EFin ;Qii M7 err éifa
e 22197/2019 e * BRANCH-7
Annexures, 44)
74 (8381/202604.02.2026 WP (C) - BK DAS GENERAL | Order Dtd. 2019-08- |WRIT (Sea:




11730/2019 28Petition With BRANCH  |No-
Annexures, (DIVISION (114)
BENCH)
cMP- Order Dtd. 2026-02- (Sea
8382/2026(04.02.2026 PK JENA GENERAL : No-
183/2026 03
114)
_ Ao (Sea-
8383/2026(04.02.2026 |OF PK JENA GENERAL Order Dtd. 2026-02 No-
184/2026 03
114)
CRLA- Order Dtd. 2026-02- (Sea’
8384/2026(04.02.2026 D DASH GENERAL : No-
41/2026 04
114)
CRLA- Order Dtd. 2026-02- (Sea
8385/2026(04.02.2026 P BEHERA GENERAL : No-
34/2026 04
114)
CRLA- Order Dtd. 2026-02- (Sea’
8386/2026|04.02.2026 P BEHERA GENERAL : No-
35/2026 04
114)
CRLA- Order Dtd. 2026-02- (Sea’
8387/2026(04.02.2026 P BEHERA GENERAL . No-
36/2026 04
114)
CMP- Order Dtd. 2026-02- (Sea
8388/2026(04.02.2026 P BEHERA GENERAL : No-
225/2026 04
114)
Final OrderPetition (Sea
8389/2026(04.02.2026 |SA-78/1991 |PK MOHANTY  |GENERAL : No-
With Annexures,
114)
WP (C) - Order Dtd. 2026-02- [WRIT (Sea’
8390/2026(04.02.2026 |3 o), |A SUNDARAY  |GENERAL 0 R ANCHS 28;
WP (C) - Order Dtd. 2026-02- (Sea
8391/2026(04.02.2026 |2, > |A SUNDARAY  |GENERAL 0s 28;
WP (C) - Order Dtd. 2026-02- (Sea
8392/2026(04.02.2026 |2 o>, |A SUNDARAY  |GENERAL 0s 28;
WP (C) - Order Dtd. 2026-02- [WRIT (Sea’
8394/2026(04.02.2026 ;¢ 20>, |A SUNDARAY  |GENERAL 0 R ANCH-€ gg;
WRIT
WP (C) - Order Dtd. 2026-02- |BRANCH (Sea
8395/2026(04.02.2026 |oc, >0, |A SUNDARAY  |GENERAL 0 (DTVISTON Ti;)
BENCH-2)
BLAPL- Order Dtd. 2025-12- (Seal
8396/2026(04.02.2026 |/ 23 0 R SETHI GENERAL s BAIL-2 Tz;
WP (C) — Order Dtd. 2026-02- (Sea-
8397/2026|04.02.2026 JP KAR GENERAL 04Petition With No-
3755/2026
Annexures, 12)
(Sea-
WP (C) - Order Dtd. 2026-02- ©
8398/2026(04.02.2026 [3-)c)o . |JP KAR GENERAL 0l Tg)
CMP- Order Dtd. 2026-02- (Seaf
8400/2026(04.02.2026 |3 o, |SILADITYA RAY GENERAL 0l Nes




12)

0oJc- (Sea
02 18402/2026104.02.2026 PK JENA GENERAL Last Order No-
17589/1998 12)
Order Dtd. 2022-08-
WA- L. WRIT (Sea
93 18403/202604.02.2026 416/2013 SK MOHANTY GENERAL 2§Counter,Pet1tlon APPEAL No—1
With Annexures,
WP (C) - Order Dtd. 2025-12- [WRIT (Seaf
94 18404/2026/04.02.2026 |1 5500 /50, [NK SATAPATHY |GENERAL 18 BRANCH-1 No—2.
WP (C) - Order Dtd. 2025-12- |WRIT (Sea
05 18405/2026104.02.2026 17483/2021 NK SATAPATHY |GENERAL 01 BRANCH-5 1;113)—

NIC



